U UBTRMT PRESS RELEASE

YR frod 9
RESERVE BANK OF INDIA

JFHIEE : www.rbi.org.in/hindi

Website : www.rbi.org.in

'&F—ﬁﬁlemail . helpdoc@rbi.org.in

TR fum, Fdla sriay, Wi ¥iTd Rig 9rf, ®ic, 495-400001
Department of Communication, Central Office, Shahid Bhagat Singh Marg, Fort,
Mumbai-400001 TF/Phone: 022- 22660502

March 11, 2024

RBI cancels Certificate of Registration of Four NBFCs

The Reserve Bank of India, in exercise of powers conferred on it under Section 45-1A
(6) of the Reserve Bank of India Act, 1934, has cancelled the Certificate of Registration
of the following companies.

Sr. Name of the Registered Office CoR No CoR Cancellation
No. Company Address " | Issued On Order Date
1 | Nimisha B 1/7, Sector 1, B- March 29, February 08,
Finance India Jankipuram Extension, | 12.00291 | 2001 2024
Private Limited | Lucknow, Uttar Pradesh
— 226021
2 | R.M.B. Finance | Rajni Complex, 3rd B- November | February 14,
Company Floor, Khagaul Road, 15.00036 | 08, 2001 2024
Limited Mithapur, Patna Sadar,
Bihar - 800001
3 | Suyash Dewandighi, Mirzapur, B.05- November | February 28,
Finovest Pvt Ltd | Bardhaman, Kolkata, 03680 24, 2000 2024
West Bengal - 713102
4 | Kamdhar 424, 4th Floor, City B- November | February 29,
Leasing and Centre, The Mall, 12.00366 | 28, 2001 2024
Finance Limited | Kanpur, Uttar Pradesh -
208004

As such, the above

companies shall not transact the business of a Non-Banking
Financial Institution, as defined in clause (a) of Section 45-I of the RBI Act, 1934.
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Chief General Manager
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